15.34 hrs
(The Lok Sabha reassembled after lunch at thirty four minutes past fifteen of the clock)
(MR. DEPUTY SPEAKER in Chair)
Title: Regarding law and order situation in the State of Bihar and need for central intervention.
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MR. DEPUTY-SPEAKER: | cannot convert this into 'Zero Hour'. | have heard Shri Vijay Kumar Malhotra because he
wanted to make a submission. | cannot convert this into 'Zero Hour'.

...(Interruptions)

MR. DEPUTY-SPEAKER: | cannot convert this into 'Zero Hour'. Now, we will take up Calling Attention.
...(Interruptions)

MR. DEPUTY SPEAKER: Calling Attention please.
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MR. DEPUTY-SPEAKER: Dr. Madan Prasad Jaiswal, he wanted to make a submission and | gave him a chance.
Now, we will take up Calling Attention. He has already made his submission.

...(Interruptions)
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MR. DEPUTY-SPEAKER: The hon. Ministry of Parliamentary Affairs may lay the Report of the Business Advisory
Committee on the Table.
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BUSINESS ADVISORY COMMITTEE

Fiftieth Report

ey R 9RaR wearr H3A1 a2 Husty wrd w31 (siadt e w@Rs) - Suene 9eigd, d @Wdty S qEon |y o gerdai
fedeT |avIed W gl
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(ii) RE: Law and Order situation in the state of Bihar and need
for centre intervention-contd

MR. DEPUTY-SPEAKER: Now, we take up Calling Attention. Shri Madhusudan Mistry.



Si.fasra HaR Acean (qf2vT Reefl) @ Sweze o, WReR s9a ar § @1 wE ared! €, 78 qfod 7| fAer d o e g8 € 9w ax A
TRER &1 RuaeH a1 31 =@nfev|

MR. DEPUTY-SPEAKER: Please do not make it a discussion now.
...(Interruptions)
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SHRI RAMESH CHENNITHALA (MAVELIKARA): Trishul, lathi and all kinds of weapons should be banned.
...(Interruptions)

MR. DEPUTY-SPEAKER: We are not discussing about /athi and trishul. He wanted to make a submission and |
gave him a chance. If the hon. Minister wants to say something, she can say. Please co-operate now.
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MR. DEPUTY-SPEAKER: He has already mentioned this.
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MR. DEPUTY-SPEAKER: | cannot make this as 'Zero Hour'. Please.
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MR. DEPUTY- SPEAKER: Nothing will go on record except Calling Attention.
(Interruptions) &€, *

SHRI PRAVIN RASHTRAPAL (PATAN): Thank you very much. | would like to remind the hon. Minister here that
before taking any decision on /athi, RSS may

be consulted because without /athi there cannot be a shakha. Now, | come to the main subject.
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